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IN THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH. NEW DELHI

ORIGINAL .\PPl.IC;\TlO.\' NO. 196 OF 2022

IN THE MATTER OF:

Hariom Gupta & Ors ... Applicant
Versus
Nagar Palika Parishad, Loni & Ors. ...Respondent(s)
INDEX
S. No. Particulars Page No.
1. Index 1-2
2. Action taken report on behalf of Nagar | 3-

Palika Panshad. Loni. Uttar Pradesh

alongwith atfidavit.

RN Annexure- 1 True copy of the letter

dated 14.06.2023.

4. Annexure- 2 The photographs of the

cleaning of sewerage.




S. Annexure- 3 The photographs of the
regular Sanitation of surrounding.
6. Annexure- 4 True copy of letter
delegating duties to PWD.
7. Annexure- 5 True copy of letter
requesting of NOC from forest
department.
'8
Respondent
THROUGH LW e
PRIYA WAMI
KQ:E§vocate
Counsel for Nagar Palika Parishad, Loni, U.P.
Chamber 04, Shivalik Tower
Kaushambi, Ghaziabad
Date: .07.2023
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IN THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 196 OF 2022

IN THE MATTER OF:

Hariom Gupta & Ors , ... Applicant

Versus

Nagar Palika Parishad, Loni & Ors. ...Respondent(s)

ACTIONS TAKEN AND COMPLIANCE UNDERTAKEN BY THE NAGAR
PALIKA PARISHAD, LONI

You are requested to kindly take the following Action Taken Report on behalf of
The Nagar Palika Parishad, Loni on record under ongoing matter, Original
Application No. 196/2022, titled as- Hariom Gupta & Ors Versus Nagar Palika
Parishad, Loni & Ors.:-

1. The Nagar Palika Parishad, Loni filed an Action Taken Report in compliance
of order dated- 11.03.2022. Upon hearing of the present matter on | 1 032022,
following directions were made by the Hon’ble National Green Tribunal
(“NGT”).
1. Grievance of the applicant Mr. Hariom Gupta is regarding dumping of
hazardous sewerage of surrounding Nagar Palika arca (o the Green Beli NH-
7098, opposite Ansal State ind., Sector C-1, Trans Delhi Signature City, Loni
Ghaziabad. 1t is submitted that Sewerage is filed in the Green Belt and when it over
flows, it enters into Ansal State End and in temple area. It iy further submicted that

4
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due to pois o,
subm 'tf p ;?nous water of sewerage, hundreds of large trees have died. It is also
ubmitte ' ha=ardomne _ 5t o Mtis al
N that this hazardous sewerage is also entering into the underground
ater str. ' . .
eams, polluting the ground water and harming the environment at large.

2. Havn?g regqrd to the allegations of the appellant, it appears necessary to
ascertain the factual position in the matter through a Joint 2 Committee of the
Sf'are PCB, District Magistrate & DFO, Ghaziabad, Uttar Pradesh. The State PCB
will be the Nodal agency for coordination and compliance. The Joint Committee
may meet within four weeks and undertake site visit and look into the grievance of
the applicant. Factual and action taken report may be furnished before the Ld.
Registrar General, NGT, Principal Bench, Delhi within three months by e-mail at
Jjudicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF
and not in the form of Image PDF, who may, if necessary, put up the matter before
the Bench for directions. The application is disposed of.

A copy of this order, along with a copy of the complaint, be forwarded to the State
PCB, District Magistrate & DFO, Ghaziabad, Uttar Pradesh by e-mail for

compliance.

The actions taken in compliance of the direction are here under :

1. Itis respectfully submitted that as per the letter dated 14.06.2023 as Annexure
I, the grievance we received as the letter by upper district officer, we came to
know about this grievance at the very said movement the inspection was
carried out and regular cleaning of the said area is been done by the nagar
palika parishad, but after NNPL took the extra efforts to ensure compliance.

2. It is respectfully stated that all the surrounding of sewerage area Near Lal
Bagh Colony has been re clean again by the bulldozer and dumper, supporting

photographs is annexed as Annexure 11

aning and sprinkling of water is in the regular process, potholes
ygraphs is annexed as

3. The regular cle
and side drains are repaired on priority, supporting photc
Annexure III, these activities are part of the daily routine to ensure public

health and sanitation.

4. It is respectfully stated that the said reconstruction and repair of drainage has

been allotted to Jal Nigam and the said amount has been credited i the

L
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account of PWD who will be doing the construction work and it is to be
completed in next six month post rainy seasons & the documents is annexed
as Annexure IV.

. It is respectfully stated that the work of reconstruction of drainage is pending
because of the NOC which is requested by forest department is still awaited
and the letter requesting for the NOC by Nagar Palika, loni is annexed as
Annexure V, apart from this Nagar Palika is doing the daily measures to clean
and protect the surrounding.

In view of the above-taken action by the department, it is to submit that the
direction given in the said O.A. is being complied with and shall be
maintained to avoid any unpleasant event as reported by the applicant.
Further, the proposed work as per the directions of the court shall be
commenced within the stipulated time on a priority basis. Until the other
facility requires functional infrastructures, the department will ensure to make
interim measures for the said issue. y
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IN THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 196 OF 2022

IN THE MATTER OF:

Hariom Gupta & Ors ... Applicant
Versus

Nagar Palika Parishad, Loni & Ors. ...Respondent(s)

AFF T

Affidavit of Sh. l<my,,l«.m Ka.JL I)Jr\m a ed about

Rom Lg,m oj Mu}\xo\ presently posted as Executive Ofﬂoer, Naoar Palika

Parishad, Loni, Uttar Pradesh, having ottice at

Cn]md?.n ab/‘\ , Uttar Pradesh. pbu ) J%}iﬁ
\ Rfr W

1. That I am posted a5 stated above and well conversant with the facts of the R

present case and as such competent to swear this affidavit betore this Tribunal.

2. That the accompanying reply has been drafted by our counsel upon my

®

instructions.




3. That the contents of the accompanying reply are true and correct and the 37
knowledge has been derived from official records and nothing material has
been concealed there from.
i

DEPONENT

VERIFICATION ‘

k> 8 '
Verified on solemn affirmation at New Delhi on this AU@&/ (qg‘}uly, 2023, that

the contents of the foregoing affidavit are true and correct to the best of my

knowledge and no part of it is false and nothing material has been concealed there

from.
Hentified twj)
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DEPONENT
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Motary Rublic, [Dani
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[Eate F '3ent ‘d)
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